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Bhrl Bareadra Pal Singh: What are 
the financial implications of thia pro-
,ect? 

Shrl AlaA''''''''': That would be too 
early to 8ay. 

Shri Ratllunath Stnch: May 
know whether any survev has been 
male about the availabiliiy of raw 
materials in Mangalore Or Myaore 
State? 

Bhrl Alaresaa: If this fertiliser 
plant is set up, it will be based on 
naphtha, which will be derived from 
the Cochin refinery. 

Shrl Basappa: May I know whether 
the Government of Mysore has come 
forward to give aU the necessa.,. 
facilities for atarting a fertiliser fac-
Cory at Mangalore and if so, whether 
eny aelion will be taken in that re-
gard? 

Bbrt AIaIMaa: Mysore Government 
Is very anxious to have a plant and 
they will be willlnll to give all the 
facilities. The trouble is, some of 
the parties recommended by them are 
not so wiTIing. 

Shrl .... ppa: A number of collabo-
rators have come forwarJ.. 

Shrl Ala .... a: He may live me the 
name. of those collaborators. Our 
information is there are none. 

Crime Ia Delhi 

.779. Dr. L. M. Slagbvl: Will the 
Minister of Borne Alfalrs be pleased 
to stale: 

(a) whether the crime figures for 
the last six months in respect of the 
Union Territory cJf Deihi hove shown 
an upward trend; 

(bl if so, the nature of crime. thai 
were on the incfPose: ond 

(cl the measures taken by Govern-
mr.nt/Admmistration in this regtu"d? 

The Denut)' MIn loner In the Mialo-
t.,. 01 Home Allalrs (Shrl L. N. 
Mishra): (al to (c). A statement is 
laid on the Table of the House. 

STATEMENT 

(a) and (b). There has been some 
increase in reported co!'cs of dacoity. 
murder, attempt to murder, robbery. 
burglary, theft and miscellaneous 
offences under the I.P.C. and Local 
and Special Laws durine the last six 
months (upto 31-8-1965) as compar-
ed to the corresponding period of 
1964. 

(c) Measures taken to k.fO" the in-
cidence of crime under control. 

(i) Activities of goondas and 
other anti-social elements are 
kept under check by strlnll-
ent surveillance. ProVisions 
for certain Sections of the 
Bombay Police Act 1951 have 
also been extended to Delhi 
to control the activities of 
anti-social elements. 

(ii) Beat patrolllng has been 
strengthene:!. 

(iii) Surprise Checks by lenior 
officers, includinll the J G.P. 
and D.I.G are made with a 
view to keep the Police 
Station Staff on the alert. 

(iv) .A short course of tralnlnll in 
modern methods of investi-
gation has been recently or-
lIanised in the Crime Branch 
01 the Delhi Police. Upper 
Subordinates who have to 
dpal "'ith in esti~8tion work 
are put through this course. 

(v) A second post of D.I.G. Police 
has been crea led to ensure 
closer supervision and d.irec-
tion from the higher level. 

(vi) Sett'tig up n Fore",;c Science 
L..1borntorv i~ under active 
conSideration. 

Dr. L. M. Slnrbvl: Would the gov-
ernment be in n position to telt the 
House the overall increase in the in-
cidence of crime in Delhi and alsO 
the main reasons leading to it? 
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Shrl L. N. Mishra: There has not 

been much increase in the num-

ber of crimes this Yl'!ar as compared 

DacoilY 

Murder 
Robbery 

Riots. 

Burglary 

Miscellaneous 

It is not that crime has increased. 
But the point is We have launched a 
crime registration drive and we have 
made a sustained drive for registra. 
tion of crimes. That is the reason 
why there has been some increase In 
the figures. 

Dr. L. M. SiDJ'hYi: Is the govern-
ment in a position to say that there 
has been an emergence of new type 
of crime and new techniques In com-
mitting crime and that the Investi-
gating methods lack a great deal in 
scientiftc approach and that Is why 
the crimes are not deiected so success· 
fully and brought home? 

SIIrl L. N. Mlshra: The assumption 
of the hon. member is not correcl 
He might have seen that we are im-
proving the techniques of investiga-
tion also. We do not think there 
has been any new device for commit-
ting crimes. 
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to last year Or the year 1963. I shall 
give some ligures for this yenr and 
for the corre.ponding period last 
year: 
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SHORT N OTIC" QlrI:B'l'JOKB 

RaUoaID« of Petrol IUUI other ..... 
Oils 

S.N.Q. II. Shrl Barl Violma IlaDIatbl 
Will the Mini.ter of PetroJeWII ... 
ChemleaJs be pleased to slalc: 

(a) whether Government ~ 

to ration, for civilian ~o t on  

petrol and other motor oils which are 
increasingly needed for the annect 
forces; 

(b) it 80, the detail. ot ~e ecbe-
me; and 

(c) if not, the reason. th ~ o 7 

The Mlnl.ler of PetrOlenm aaG 
Chemical, (Shrl Bamayun Kablr)1 
Cn i to (0). Government will lake all 
steps, including t on ~ jf neC'cs-
sarl', to ensure that tht" e n ~ 

S("Tviees receive their tuU e ~ 

menls of petroleum product&. 

8hrl Harl Vishnu Kamalh: Is th,,", 
any truth in certain pres, reporl. 
that the Iranian Government hal 1m. 
posed an embar,o 00 the lupply oJ 




